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Title: Papers laid on the Table of the house by Members/Ministers.

HON. SPEAKER: Now, papers to be laid on the Table.

qﬁf?:-uaﬁ:fdmmmmaimauﬁmﬁﬁ(ﬁ.ﬁaﬂaaﬂ%mm) HE [ i i qrmmmfﬁadhﬁmﬁ,ﬁzmﬂaaﬁmémqﬂﬁmm
aftiforerr, 2014 &t aar 44 &t 3wz (2) & siela :ldfﬂmamimfpﬁﬁ:uiﬁ“dﬁmmﬁaﬁﬂm faforermr, 2015 sit 19 afer, 2016 & sea & o 3 aifiRgaen
Jizen 136 3t yapifdre gu &1, &t v yfer (Bodt aen sl Jeasvr) 219 uce w2 @I

[Placed in Library, See No. LT 4787/16/16]

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI KIREN RIJIJU): Madam, on behalf of my colleague Shri Sarbananda Sonowal,
I beg to lay on the Table:

(1) (i) A copy of the Annual Report (Hindi and English versions) of the National Dope Testing Laboratory, New Delhi, for the year 2012-2013,
along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Dope Testing Laboratory, New Delhi, for
the year 2012-2013.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above,
[Placed in Library, See No. LT 4788/16/16]

(3) (i) A copy of the Annual Report (Hindi and English versions) of the National Dope Testing Laboratory, New Delhi, for the year 2013-2014,
along with Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of the National Dope Testing Laboratory, New Delhi, for
the year 2013-2014.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above,

[Placed in Library, See No. LT 4789/16/16]

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): Madam, I beg
to lay on the Table:

(1) A copy of the Regulation of Polychlorinated Biphenyls Order, 2016 (Hindi and English versions) published in Notification No. S.0. 1327(E) in
Gazette of India dated 6th April, 2016 under Section 26 of the Environment (Protection) Act, 1986.

[Placed in Library, See No. LT 4790/16/16]
(2) A copy each of the following Notifications (Hindi and English versions) under Sections 6 and 25 of the Environment (Protection) Act, 1986:-

(i) S.0. 3553(E) published in Gazette of India dated 31st December, 2015, making certain amendments in the Notification No. S.0.489(E) dated
30th April, 2003.

(ii) S.0. 3552(E) published in Gazette of India dated 23rd March, 2016, making certain amendments in the Notification No. S.0.1741(E) dated
25th June, 2015.

(iii) S.0. 1212(E) published in Gazette of India dated 23rd March, 2016, making certain amendments in the Notification No. S.0.19(E) dated 6th
January, 2011.

(iv) S.0. 1213(E) published in Gazette of India dated 23rd March, 2016, making certain amendments in the Notification No. S.0.20(E) dated 6th
January, 2011.

[Placed in Library, See No. LT 4791/16/16]

(3) A copy each of the following Notifications (Hindi and English versions) under Section 26 of the Environment (Protection) Act, 1986:-

(i) The Hazardous and other Wastes (Management and Transboundary Movement) Rules, 2016 published in Notification No. G.S.R.395(E) in
Gazette of India dated 4th April, 2016.



(ii) The E-Waste (Management) Rules, 2016 published in Notification No. G.S.R.338(E) in Gazette of India dated 23rd March, 2016.

[Placed in Library, See No. LT 4792/16/16]
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bl vop-um gfer S ool UL IANI S -

(vw) .. 149(ar) ot 16 Sreradl, 2016 & i & oiue 3 Yoo gam em e st
Aecter seawor aifdrs aiftiferwr, 2008 ot arr 11(3) ¥ simela Rd surmer
ety I 3w diw So1, Rt A @IE, momm i uw curnedtor & Brifea
b omer 35 @iz 3 §

(=) o131 398 (ar) ot 8 waadt, 2016 & o & el A YeOIIRT ST &I Tem
forip gr1 smeiedl &t el & farw & e iR seauvr sifieson siftforemE,
2008 ot erer 11(3) & yeitoromel off faorr dowera udter, Bt G5 edloorar
oA STt e divd gran dloniter @¢ s ¢ Bt Bifda os odtoera Ao oo
eI @ 1 §Y AERINE, 2571 U2 AREBIfyr ael g sememerr & wu 3 iRy
&F'-Tlal'ﬂ'la

(cftor) .. 399(ar) it 8 waadl, 2016 & s ¥ Froruey d yasifdier gan en aem St
aredler aredmur aiffrasan aftiforerar, 2008 &6t ener 11(3) ¥ yeitsrone sar 3 g
serer sl 23fee us RBaeftca efefRdse(idiowr) vae/ fRivor ams 220sa
vae dudle/ diasidle & il 3RpoRs wicat # vw curndtor 6t Brgfa fw
it A5 a3 &)

(ar2) 1.3, 400(ar) ot 8 waadl, 2016 a5 srraar A5 Jrorucy 3 yasifdrer gan e e S
arecer spduun sz sftifererr, 2008 &t arer 11(3) B sioska Rd saremerr
aerfer, oI s BReae vy Ao ol, ANz $ee sowie i s oenentdor @
faraféer Rse oot ¥ aiy 3 &

(uier) at.am 1097(ar) st 15 andd, 2016 & smear ¥ rswuey 3 yasifdier gan er aer
Ry grr gy sarrern arif O smw ¢ diw e, Bl Aew o1, alewrn
a forgreet aamreneiter A5 ot ot uf¥eliersr fven arm &

[Placed in Library, See No. LT 4793/16/16)

Qsﬁf&maﬁ:ﬁmmmmﬁmmﬁmmﬁ(sﬁmm&gmﬁm):mm,ﬂmmﬁmmmnmmmg:-

(1) smaeaes axq afdform, 1955 &t arr 3 & sivelr afftepaen iz wram. 1222(a1) ot 29 e, 2016 ¥ smea & oruey 3 geoifdra ¢ eft aen Beds g
Fefaes(foricyor) ander, 1985 @t "R andor” ¥ wu 3t affiferer Rsen sren 3, 5t vas-vas yfer (Rodl aren sl sizasa),

[Placed in Library, See No. LT 4794/16/16]

(2) (ew) sf3eror AN2rsdt amw wfiacae ReRead, of Beelt & ad 2014-2015 &

aftfes yfrdgar 61 vas gfey (Rodt aen Pl sizasaur) men demudtfdng da

(&) & st anw wffaseae eRReas, o Reeft ¥ ad 2014-2015 &
wrRiwr 6 w1 grn sweflen & vo gy (Bad! aen aB)sh sizas),

(3) 3weer (2) 3 sRafa i @ 2 uea W ! ¥ s Rewa & oo galer aren Raeor (Rod aen si)slt Az,
[Placed in Library, See No. LT 4795/16/16]
(4) (ww) sf¥eer JM2set amw wsfiweard solenia, aFas & af 2014-2015 &
aiftfer yfericar 6 vas gfer (fBodt aen sPh sizasur) aen dxmudtfang ax),

(a)  sfor vmsdt snw woffaseaza swionfiae, swad & of 2014-2015 &
@rRiwr 6t wr grT Wwien & oo gfer (Bedh qer ap)sh ),

(5) sweer (4) 3 sfeafiaa udgi @t 2w ueer w 3w 3 gu fewa B orRur gafer aen Razor (f2odt den iRl Axaseur),

[Placed in Library, See No. LT 4796/16/16]

ARG 3017 Id3w Fiquera 3 s #cht (off Eaet siorem 3R aeeer sdicen, 3 aueh sfopAfer A Boerfae ury 2 oot Uz FuET § -



(1) crgrerer $3ierye 3mb WHIFCdme Babar Us ¥, st & ad 2014-2015 & aftfes Sramail & e gfer (Bedt aen sP)Eh izm2on) qen 361 w2 dmadien gierce
(2) 3ugfes (1) 3 sfeafioa udl @1 390 ueel W3 3=l 3 gu fewa & anun golel awen o (&adt aen sEREl sizasa),

[Placed in Library, See No. LT 4797/16/16]

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI G.M. SIDDESHWARA): Madam, I beg to lay
on the Table:

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the Companies Act, 1956:-

(i) Statement regarding Review by the Government of the working of the Richardson and Cruddas (1972) Limited, Mumbai, for the year 2014-
2015.

(i) Annual Report of the Richardson and Cruddas (1972) Limited, Mumbai, for the year 2014-2015, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 4798/16/16]

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI KIREN RIJIJU): Madam, I beg to lay on the Table:

(1) (i) A copy of the Annual Report (Hindi and English versions) of the National Foundation for Communal Harmony, New Delhi, for the year 2014-
2015, along with Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the National Foundation for Communal
Harmony, New Delhi, for the year 2014-2015.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above,
[Placed in Library, See No. LT 4799/16/16]
(3) A copy each of the following Notifications (Hindi and English versions) issued under sub-clause (2) of Clause 2 of the Foreigners Order, 1948:-

(i) S.0.1816(E) published in Gazette of India dated 6th July, 2015, appointing Commissioner of Police, Siliguri, as the "Civil Authority” for the
purpose of Foreigners Order, 1948 for the Immigration check post located at Phulbari in the jurisdiction of Government of West Bengal with
effect from 06.06.2015.

(ii) S.0.1505(E) published in Gazette of India dated 8th June, 2015, appointing Superintendent of Police, Lakshadweep U.T, as the "Civil
Authority" for the purpose of Foreigners Order, 1948 for the Immigration check post located at Agatti & Minicoy Islands in the jurisdiction of
Lakshadweep U.T. with effect from 30.06.2015.

(iii) S.0.2016(E) published in Gazette of India dated 23rd July, 2015, appointing Foreigners Registration Officer, Bhubaneswar District, as the
"Civil Authority" for the purpose of Foreigners Order, 1948 for the Immigration check post located at Biju Patnaik Airport Bhubaneswar in the
jurisdiction of Foreigners Registration Officer of Bhubaneswar District with effect from 10.07.2015.

(iv) S.0.1818(E) published in Gazette of India dated 6th July, 2015, appointing Foreigners Registration Officer, Madurai District, as the "Civil
Authority" for the purpose of Foreigners Order, 1948 for the Immigration check post located at Madurai Airport in the jurisdiction of
Superintendent of Madurai District with effect from 01.09.2012.

[Placed in Library, See No. LT 4800/16/16]

(4) A copy each of the following Notifications (Hindi and English versions) issued under sub-rule (b) of Rule 3 of the Passport (Entry into India)
Rules, 1950:-

(i) S.0.1815(E) published in Gazette of India dated 6th July, 2015, designating Phulbari in West Bengal as an authorized Immigration check
post for entry into/exit from India with valid travel documents for all classes of passengers.

(ii) S.0.1504(E) published in Gazette of India dated 8th June, 2015, designating Agatti & Minicoy Islands in Lakshadweep U.T. as an
authorised Immigration check post for entry into/exit from India with valid travel documents for all classes of passengers.

(iii) S.0.2017(E) published in Gazette of India dated 23rd July, 2015, designating Biju Patnaik Airport, Bhubaneswar of Odisha state as an
authorised Immigration check post for entry into/exit from India with valid travel documents for all classes of passengers.

(iv) S.0.1817(E) published in Gazette of India dated 6th July, 2015, designating Madurai Airport of Tamilnadu State as an authorised
Immigration check post for entry into/exit from India with valid travel documents for all classes of passengers.

[Placed in Library, See No. LT 4801/16/16]

(5) A copy each of the following Notifications (Hindi and English versions) under Section 167 of the Assam Rifles Act, 2006:-



(i) The Assam Rifles Subedar Major (Buildings and Roads) (Engineers) Group 'B' (Combatised) Recruitment Rules, 2015 published in
Notification No. G.S.R. 225 in weekly Gazette of India dated 5th December, 2015.

(ii) The Assam Rifles Naib Subedar (Electrician Motor Vehicle) Group 'B' Combatised Post Recruitment Rules, 2015 published in Notification
No. G.S.R. 223 in weekly Gazette of India dated 28th November, 2015.

(iii) The Assam Rifles, Naib Subedar (Teacher), Group 'B' Combatised Posts Recruitment Rules, 2016 published in Notification No. G.S.R. 26 in
weekly Gazette of India dated 27th February, 2016.

[Placed in Library, See No. LT 4802/16/16]

mﬁmmmmmﬁmmﬁ[aﬁqsﬁm@)zsmarm,ﬁmﬁmﬁﬁmuﬂmmmmﬁ:-

(1) (uw) atgreret $feee Wiy sruraaiie sifts wefoar g wediuer R, doord
¥ @ 2014-2015 ¥ afifer yfrdcot Bt e gfy (fBad e sl s
cren craadifdie =,

(a) argrerer sBecae wiz sruraziic sifw udowr fag aedluer fRarfaferdtor, Aoord
¥ i 2014-2015 a5 eprfasaur &t sz gran sefien 6t vas gfer (Redl aen
)t 2izaaur)

(2) sudlers (1) 31 sfeafiaer uof @ 29m ueer uz 36! 3 gu Ricwa & areur gatar aren faeor (Redt aen sidslt izasaur),

[Placed in Library, See No. LT 4803/16/16]

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE (DR. SANJEEV BALYAN): I beg to lay on the Table a copy
of the Protection of Plant Varieties and Farmers' Rights (Amendment) Rules, 2016 (Hindi and English versions) published in Notification No. G.S.R.
427(E) in Gazette of India dated 15th April, 2016 under Section 97 of the Protection of Plant Varieties and Farmers' Rights Act, 2001.

[Placed in Library, See No. LT 4804/16/16]

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI JAYANT SINHA): I beg to lay on the Table:-

(1) A copy of the Statement (Hindi and English versions) on Quarterly Review of the trends in receipts and expenditure in relation to the
budget at the end of the third quarter of financial year 2015-2016, under sub-section (1) of Section 7 of Fiscal Responsibility and Budget
Management Act, 2003.

[Placed in Library, See No. LT 4805/16/16]

(2) A copy each of the following Notifications (Hindi and English versions) under Section 27 of the Insurance Regulatory and Development
Authority Act, 1999:-

(i) The Insurance Regulatory and Development Authority of India (Registration and Operations of Branch Offices of Foreign Reinsurers
other than Lloyd's) Regulations, 2015 published in Notification No. F. No. IRDAI/Reg/17/107/2015 in Gazette of India dated 23rd
Qctober, 2015.

(ii) The Insurance Regulatory and Development Authority of India (Registration and Operations of Branch Offices of Foreign Reinsurers
other than Lloyd's) (First Amendment) Regulations, 2016 published in Notification No. F. No. IRDAI/Reg/1/113/2016 in Gazette of India
dated 4th February, 2016.

[Placed in Library, See No. LT 4806/16/16]

(3) A copy of the Annual Report (Hindi and English versions) of the National Housing Bank, New Delhi, for the year 2014-2015, along with
Audited Accounts under sub-section (5) of Section 40 of the National Housing Bank Act, 1987.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 4807/16/16]
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